Name of the corporate debtor: Emsons Organics Limited

Date of commencement of CIRP: 27.09.2019

List of creditors as on: 27.11.2020

Annexure-7

List of operational creditors (Government dues)

(Amount in )

Sl. Details of Claimant Details of claim Details of claim admitted Amount | Amount of Amount Amount
No. received of any mutual | of claim of Remar
Department Government Date of | Amount | Amount | Nature | Amount | Amou Whether % voting | continge | gyes, that not claim | ks, if
receipt | claimed | of claim of covered nt related share in nt claim may be set | admitted under | any
admitte claim by cover party? CoC, if off verifica
d security | ed by : .
interest | guara applicable tion
ntee
1 Employees Govt. Of India | 23.12.20 | 1,69,366 | 1,69,366 ESI Nil Nil No Nil - - - - -
State 19 Dues
Insurance
Corporation
2 Central GST Govt. Of India | 15.01.20 | 2,16,53, | 2,16,53, Tax Nil Nil No Nil - - - - -
Division, 20 000 000 and
Rajpura Penalty
Dues
3 Employees’ Govt. Of India | 25.01.20 | 44,057 44,057 PF Nil Nil No Nil - - - - -
Provident 20 Dues
Fund
Organization




